BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 433/2023

IN THE MATTER OF :

HARPAL SINGH Vs STATE OF UTTAR PRADESH & ORS.

0/
£

NDOH - 30.09.2024

"
OFFICER. MUZAFFARNAGAR, 251001 UTTAR PRADESH, f%

INDIA (RESPONDENT NO. 7) IN COMPLIANCE TO THE
ORDER DATED 06.09.2024 PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI IN ORIGINAL APPLICATION NO. 433 OF 2023 IN THE
MATTER OF HARPAL SINGH Vs STATE OF UTTAR
PRADESH & ORS.
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Development Officer, Muzaffarnagar do hereby solemnly affirm

and state on oath as under {:

1. That the deponent is working on the above mentioned post and .

being authorized officer in the captioned matter and well

conversant with the facts and circumstances of the C‘?e and
o)
as such | am well conversant to swear this affidavit. ‘Z&

2. That this Hon'ble National Green Tribunal, Principal Bench,
New Delhi (hereinafter referred as Hon'ble Tribunal) vide its
order dated 06.09.2024 in Original Application No. 433 of 2023

in the matter of Harpal Singh Vs State of Uttar Pradesh & Ors.

~ instructed the following :- ’7

AT

....... 3. A fresh notice shall be issued to respondent 7 to
enable it to fi7eply, if any, within two weeks after receipt of

notice. # %

4. Further we implead following as respondents 7 and 9: I.

~ Chief Development Officer, Muzaffarnagar Il. Jila Panchayat,

A

District Panchayat Raj ()f/ficer, Muzaffarnagar......" "C.
L, . T

Response- K

il For complying of direction passed by Hon'ble NGT in this

matter, the additional reports are attached herewith as

Annexure-1.
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2. Therefore, the above additional reply on behalf of the Chief
Development Officer, Muzaffarnagar is submitted before this
Hon'ble Tribunal for perusal and kind consideration.

A

Deponent

VERIFICATION ‘&

-w'"‘“)
[, the deponent named above, do hereby verify that the content

of paras 1 and 2 of this affidavit is true to my knowledge and true on

the basis of records and as per legal advice. No part of it is false and

nothing material has been concealed. So help me GOD. /\
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Verified at Muzaffarnagar on 28”’ day of September, 2624.
/

Deponeént

WO b asedtme o
"f'r deu:mem...........‘.
trareidentificd by S,

PRERNA [TYAG]
NO '
MUZAFFARNAGAR
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